SPEED POST
IN THE HIGH COURT OF DELHI AT NEW DELHI

F. No. 366 & 385/2012/Comp./ DHC/No. 13986-98
Dated : 31.05.13
From:

The Registrar General

Delhi High Court
New Delhi.

To
(As per list attached)

Sub.: Quotations for Laptops with latest configuration and e-Reader Device.

Sir,
This Court intends to purchase following laptops and e-Reader Device with latest configuration
for the use of Hon'ble Judges of this Court:-

SI. No. Laptops Sl e-Reader Device
No.
1. |Macbook Pro Model MD103HN/A 1. Asus Eee Pad Transformer TF300TG-
1A134A (3G Enabled Tablet)
2. | Macbook Air MD232HN/A 2. | Apple iPad-4 with Retina Display (64 GB)
Samsung NP 900 X4C-A02IN 3. HP/ElitePad 900 with 64 GB with Wi-Fi
Asus Zenbook UX32VD-R4010H 4. HP/ElitePad 900, 64 GB with Wi-Fi and 3G

You are requested to submit the necessary quotations separately for Laptops and e-Reader
Device in sealed envelope to the undersigned on or before 15-06-2013. The validity of rates should
not be less than 180 days.

The envelopes should be addressed in the name of “Registrar General, Delhi High Court, New
Delhi” and the subject of this letter i.e. Quotation for Laptops and Quotation for e-Reader Device, be
superscribed on the envelope. No quotations shall be entertained after due date. Envelops without
subject and combined quotation for both in one envelope shall be summarily rejected.

Yours truly,

Sd/-

(Girish Sharma)

Registrar (Computerization)
for Registrar General



